87 Written Answers

APPLICATIONS PLNDING WITH GOVLRNMLNT
FOR 1SSUE OF LICCNCLS FOR INDIGI NOUS
TRACTORS

*310. DR. SALIG RAM:
SHRI KRISHAN KANT:

SHRI RAJENDRA PRATAP
SINHA :
SHRI ARJUN ARORA:

Will the Minister of INDUSTRIAL

DEVELOPMENTI/ witenf® famma  wat

be pleased to state:

(a) whether a laige number of applica-
tions are pending with Government ot the
issue of licences tor the production of vari-
ous types of indigenous tractors; and

(b) if so, the reasons for which Govern-
ment have not been able to take a decision
in the matter?

THE MINISTER OF INDUSTRIAL

DEVELOPMENT, et fawrs  wal
(SHRI MOINUL HAQUE CHOUDHURY):

(a) and (b) Out of the six parties who have
submitted applicat'ons for manufacture of
tractors ot indigenous design, five have been
grantcd letters of intent. The application
of the sixth party is un an advanced stage
ot consideration. The letters of jntent 1vsued
in the five cases will be converted into in-
dustrial licences atter the proto-types of the
tractors have been found to be satisfactory
as a result of tests cartied out at the Irac-
tor Testing and Trainng Station at
Budni.

*311. [Transferred to the 10th August
1971.]
*312. [Transferred to Lhe
1971.]

*313. [Transferred to the
1971.]

12th  August

12th  August

SurvLy RiPORT ON BHADRACHALAM KOVVUR

LINE
*314. SHRI M. V. BHADRAM: Will the
Minuster of RAILWAYS/ ¥ HAl
be pleased to state:

(a) whether the survey repont on Bhadia-
chalam Kovvur line has been 1ccewved by
Government; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS/I® Hat@T ¥
ITHHY (SHRI MOHD. SHATI
QURESHI): (a) No, Sir.

(b) Does not arise.

) i~ (a)

[2 AUGUST 1971]
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LLIGIBILITY OF UNTRAINLD TIACHFRS FOR
CLASSITICATION AS TRAINLD TlACHIRS

*¥315. SHRI JAGDISH PRASAD MA-
THUR:
SHR1I CHANDRAMOULI JAGAR-
LAMUDI:

DR, B. N ANTANI:
Will the Mmistar of RAILWAYS; Y& HaET
be pleased to state:

(a) how many years of service an un
uained teacher is tequ'red to put in before
bemg  considercd  equuivalent to a tramned
teacher as per «he evisting Raillway Rules;

(b) what is the number of the tcachers
who have been classified as trained teachers
by virtue of thent completing the prescribed
peniod  of seivice durng  the last three
YCais;

(¢) whether thcse teachers are considered
to be eligible fou the posts 1 higher
grades also; and

(d) 1f not, the 1casons thercfor?

THE DEPU1Y MINISTER IN THE
MINISTRY OF RAILWAYS/ ¥ Hete™ ®

IJAHAL (MHRI MOHD.  SHAFI

QURESHT): (a) Tor posts 1n scale Rs. 300—
000 (Revised), an untrained teacher who 15
M \ /M.Sc. should have 3 years' college ex
perence o1 7 vours' school ewperience and
tor posts an scale Ry 220500, (Revised), an
untraimned teachcr who 15 B.A./B.Sc. should
have 5 years’ tcaching experience.

(b) Information 15 being collected and
will be laid on the Table of the Sabha.

(c) Yes Sir, provided they possess the re-
quusite  quahifications  prescribed  for the
posts 1 higher grades.

(d) Does not arise.

RiroRT OF COMMITTFE ON ANDHRA SCITNTI-
ric COMPANY

*316. SHRI Kk P. MALLIKARJUNUDU

SHRI M. V. BHADRAM:
Wil the Mumister of INDUSTRIAL
DEVELOPMENT Hitmifis  fawra wa)

be pleased to state:

(a) whether anv report has been recetved
by the Governmnt of India from the Com
mittec sct up under section 15 of the In
dustiial Developinent and  Regulation Act
m respeet of the affairs  of the Andhra
Scienuhc Company at Machil patnam  in
Andhia Pradcsh; and

(b) if so, what action has
thercon?

THE MINISILR  OF INDUSTRIAL

DEVELOPMFN 1/ grenfas  fam@  way
(SHRTI MOINUI HAQUE CHOUDHURY):
(a) Yes, Sir.

(b) The recommendation of the Investi
gating Comnuttce 15 under cxaminauion of
the Government.

been taken



